Immovable and movable assets of Justice Anupinder Singh Grewal as on
25" September, 2014

All immovable property held individually or Jointly

Description and Location

Remarks, if any/ year of acquisition

Residential House in Sector 27, Chandigarh measuring
approx. 1000 sq yards.

Agricultural land measuring 8 Acres 6 Kanals 17
marlasabuting NH 64 at Village KasbaurfRorkee
(Bahadurgarh) Tehsil & District Patiala

1% share in 90 Bighas& 8 Biswas agricultural land at Village
Banur District Mohali

1/8th share in Shop Cum Office -2 Bays in Sec22,
Chandigarh

Duplex House plot area 170 sq yards, Modern Housing
Complex, Manimajra, Chandigarh.

1/3 share in land measuring about 600sq yards in village
Sherpurkalan District Ludhiana

Transferred from father to self vide
transfer deed dated 16™ April, 2013
who had constructed it in 1569.

Purchased in 1975 & 1987 out of
sale/compensation of acquisition of
ancestral land.

Purchased in 1990 out of
sale/compensation of acquisition of
ancestral land.

Site Purchased in 1971 out of
sale/compensation for acquisition of
ancestral land. Given on rent.

Allotted in 1996 by Chandigarh Housing
Board. Purchased from ancestral
sources (income/ compensation for
acquisition of land). Given on rent.

Ancestral




Immovable and movable assets of Justice Anupinder Singh Grewal as on

25" September, 2014
Details of Movable Property
2 Details of motor | Make/Year Remarks, if any/ yeaﬂ
vehicles of acquisition
Self Toyota Corolla Altis 2010
Spouse 1. Car-FIAT PALIO 2001
2. Car Ford Ecosport 2013
3 Ornaments & Approximate Total value Remarks, if any
other valuables
Self Silver approx. 2.5 kg Gift from parents
Spouse 110 tolas (Gold including some Istridhan/inherited
diamonds) &self purchased
Dependent 3 tolas Gift from grandparents
(daughter)
4 Bank deposits, fixed deposits, shares, public provident fund, General Provident Fund,

debentures, mutua

| funds etc

Description and value

Manager in PSU)

EPF Rs 36 lacs approx.

Mutual funds Rs 60,000
Insurance - Rs 36,000 premium pa since

2004

Self Savings & FDs Rs 30 lacs approx.. From professional
PPF Rs 27 lacs approx Income
Mutual funds (List at annexure A)
Shares from ancestral sources
{Income/compensaticn
RESE BN e IEY 1000 for acquisition of land)
HDFC
2000
ICICI BANK LIMITED 250
JAIPRAKASH ASSOCIATES 5715
PUNJAB ALKALIES & 1000
ICHEMICALS LIMITED
RELIANCE CAPITAL LIMITED 2
RELIANCE COMMUNICATION 45
RELIANCE INDUSTRIES 90
RELIANCE INFRASTRUCTURE 3
RELIANCE POWER LIMITED 11
Spouse (Employed [Bank deposit & FDs Rs 16 lacs approx. From salary
as General PPF Rs 22.45 lacs approx.

Shares:

First Source Solutions Limited 1000
IDFC 200
Reliance Industries Limited R4
Reliance Power Limited B75
DENA Bank 100
Daiprakash Associate Limited 150




Immovable and movable assets of Justice Anupinder Singh Grewal as on

25" September, 2014

Larsen and Toubro Limited 5

Reliance Industries Limited 6

ISuzlon Energy Limited 200
Dependent PPF Rs 10.35 lacs Gift from grand father
(daughter) UTI Rs 60,000
HUF Saving Bank A/c & FDs Rs20.20 lacs

pprox,

E/Iutual funds (List at Annexure B)




Immovable and movable assets of Justice Anupinder Singh Grewal as on

25" September, 2014
Scheme Name Units
Folio No ot aice
HDFC Prudence Fund - Dividend 6,338.924

HDFC Capital Builder Fund - Dividend

5,071.517
HDFC TaxSaver - Dividend 1,647.401
HDFC TaxSaver - Growth 388.075
HDFC Top 200 Fund - Growth 6066.701
RELIANCE TOP 200 FUND - GROWTH PLAN 75048.707
SBI Magnum Equity Fund - Growth 3,522.803
UTI-LEADERSHIP EQUITY FUND - DIVIDEND 5,287.859

Annexure A



Immovable and movable assets of Justice Anupinder Singh Grewal as on

25" September, 2014
Annexure B
Folio No Units
Balance

HDFC Prudence Fund - Growth 931.311
HDFC Long Term A - Divi

ong Term Advantage Fund - Dividend 2 513 563
HDFCT - Divi

axSaver - Dividend 3,750.964
HDFC TaxSaver - Growth 1217.563
HDFC Top 200 Fund - Growth 3522.249
IDFC Imperial Equity Fund-Dividend 16,613.180
Reliance Banking Fund-growth Plan 1.326.575
$BI Magnum Equity Fund - Growth 2 668.095




